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BEFORE THE NATIONAL GREEN TRIBUNAL, PRINCIPAL BENCH

ORIGINAL APPLICATION NUMBER I2I9 12024

IN THE MATTER OF

News ltem Titled "KSPCB directs BBMP to redirect sewage flow in
Kodichikkanahalli" appearing in The Hindu dated 18.09.2024

AF}'IDAVIT ON BEHALF OF THE KARNATAKA STATE POLLUTION

CONTROL BOARI)

I, Shri. Manjappa C.N, son of Late Sri. NanjappaNaik. S, aged about 51 years,

presently working as Senior Environmental Officer, Karnataka State Pollution

Control Board (the "KSPCB"), Parisara Bhavan, Bangalore do hereby solemnly

affinn and state that I am duly authorized and competent to depose the present

( affidavit, on behalf of the KSPCB. I am familiar with the facts and circumstances

pertaining to the present matter. based on the official docurnents/records of the

Karnataka State Pollution Control Board and also in my ot-ficial capacity and

depose as set forth below:

1. It is respectfully submitted that the present proceedings have been initiated

d*#*:: ''.

tuq,mWo!1hy this Hon'ble Tribunarl based on the news article referred to in the
_r.o"'-?{,re.,r-,

ffibove. 
Further to the order dated 04.10.2024, passed in these

LjlayflP*
Se nior EnvirHnmpnta I Offir.e.

Kernataka Etotc Polluiion Gon:
Bengaluru . 560 00 t.

S\-.u ts.6 rtj

r-Xpffi
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proceedings, KSPCB has taken additional steps to address the situation. Details of

the subject matter of these proceedings and the additional steps undertaken by the

KSPCB are set forth below.

2. KSPCB had received a vet'bal complaint regarding sewage flowing into

the stormwater drain attached to No.96, Vakil Marina, Kodichikkananhalli, near

Madiwala Lake, opposite Janapriya apartments, BTM Layout, Bangalore 56000g,

through the KSPCB Complaint and Enforcement Cell. Consequently, the subject-

matter site was inspected by the KSPCB on06.09.2024.\twas observed that there

was a flow of sewage fiom upstream, i.e., from JP Nagar area side, into the subject

matter stormwater drain (the "SWD"), and it was the source of foul smell in the

area. The residents of Vakil Marina informed KSPCB that their layout project

spans about 4.2 acres, it was noted that the same is not under the consent

mechanism of the KSPCB. Accordingly, the Regional office, KSpcB, issued a

notice to the Executive Engineer of Bruhat Bengaluru Mahanagara palike

(BBMP), Bommanahalli Division, on 09.09.2024, directing them to divert the

sewage flowing into the SWD to the Bangalore Water Supply and Sewerage Board

(BwssB) underground drainage network (the "UGD,,) and report compliance to

the KSPCB. A copy of the notice of the KSpcB, issued to the BBMP dated

09.09.2024, is annexed herewith as ANNEXURE Rl.

;1t;ffi.ffi:uently, 
as per the order dated 04.t0.2024 of this Hon'ble rribunal

d based on the initiative of the Regional Director,

u$w^;rur\
$enior Env!ron{*ntal officer

i(arnataka State Pollution Control Board

-\ Bengaiuru'560001'

(

(
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CPCB, the CPCB team jointly inspected the site with the KSPCB on 19.11.2024.

During this visit, there was no representation from the BBMP, despite prior

intimation to them by CPCB about the joint site inspection. It may be noted that

the SWD and its maintenance fall within the jurisdiction of the BBMP.

4. After the site inspection on 19.11.2024, the CPCB addressed a letter to the

KSPCB on27.11.2024, requesting the KSPCB to issue directions under Section

33A of the Water (Prevention and Control of Pollution), Act 1974 (the "Water

Act") to the BWSSB and the BBMP, to take necessary steps to prevent the flow

of sewage water into the SWD, which included the following steps:

(i) intersection and diversion of sewage water entering the SWD, to the nearby

UGD connected with the STP;

(ii) undertaking of cleaning of the SWD at least once every quarter during the

lean flow period to maintain optimal functioning of the storm water drain and

reduce any incidence of foul smell or any other such issue;

(iii) restoration of the natural drain by pluggingany source of sewage water that

could enter the SWD; and

(iv) submission of an action plan covering the above aspects and for compliance

in a time-bound manner, together lvith submission of periodic action taken reports

(

Senior Envhonmental 0flicer
Karnataka State Pollution Control Eoard

Bunguluru - 680 001.

to the KSPCB. W
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A copy of the letter of the CPCB to the KSPCB dated 27.11.2024 is annexed

herewith as ANNEXURE R2.

5. Subsequently, the KSPCB issued necessary directions to the

Commissioner, BBMP and the Chairman BWSSB under Section 334 ofthe Water

Act, on 30.05.2025. A copy of the directions dated 30.05.2025, issued to the

BWSSB and the BBMP, by the KSPCB, under Section 33A of the Water Act, is

annexed herewith as ANNEXURE R3. The directions of the KSPCB of

30.05.2025, to the BWSSB and the BBMP, also capture certain legacy issues and

other details about the subject-matter site and the same may be read herein as part

and parcel of the present affidavit.

6. In response to the directions issued to the BWSSB and the BBMP under

Section 33A of the Water Act, the BBMP addressed a letter to the KSPCB, dated

19.07 .2025 (received by the KSPCB on 25.07 .2025), stating that the BBMp has

removed silt from the SWD and also required the BWSSB to stem the flow of

sewage water into the SWD. KSPCB also inspected the subject-matter site on

25.07.2025, it is noticed that the BWSSB has not complied with the directions of

the KSPCB. However, BWSSB has also replied to the KSPCB on 11 .OB.2O2S.

Since the reply given by the BWSSB is not satisfactory, KSPCB has decided to

call for a personal hearing of both BBMP and BWSSB in order to resolve the

(

(

.. ;l*i'ffiStiE:"4,.,.9opy of the letter-of the BBMP to the KSPCB, dated 19.07.2025, is
. ' {'.: r...-.-."- t }'+

,loj 
i: i, 

1 " ii, p; 
: ; f ,*,.' '-i*i*ffi--- *,n,,-Hffi]'ffi,,,..,

,-Pi ii i .r'':' 1si iii ., 
": {*-}ffi| 11.ffiihka State Pollution ControlBoard-f f ii1 *'' " 4F--\' )hwl ffiarnatat, State Pollution conl

Yleltr! - ilengaluru'56ooo1

'ly;glir. 4+?'diil,\ ','\

rf'

r)
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annexed herewith as ANNEXURE R4. A copy of the letter of the BWSSB to the

KSPCB, dated 11.08.2025, is annexed herewith as ANNEXURE R5.

7. In view of the above, the KSPCB will be initiating further steps i.e., to hold

a personal hearing with the BBMP and the BWSSB, to address the situation,

subject to any specific directions of this Hon'ble Tribunal in the pending

proceedings, upon due consideration of the developments until now.

8. It is respectfully submitted that the KSPCB will be obliged to provide any

additional infonnation or take any other steps as may be directed by this Hon'ble

Tribunal.

VERIFICATION

urs?ftP=
DEPC}NTENT

Senior Environmental Officer

Karnataka State Pollution Control Board

---*- Bengaluru'560 001'

(

Verified on this 29th day of August 2025, at Bengaluru, that the contents of the

above affidavit are true and correct to the best of my knowledge, information and

belief and nothing material is concealed therefrom.

Karnataka State Pollution Control Board
,,,.,pp,r8,#df.fficer

{tJa-l'"-;'/#/ -,fr .r'r' il f .ti r,f'..,
Sl .oj'".:'' .j

W
,n*.*ffifltpntrfltr,'.

' ,,,,fe(!
. n ".r:la.VI

lryiam*r,effidffiYil

$w#qi**ffi6:'
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1fu.* of *,* 6egianel 0fiieer

t&*ur, * $*sr* Fo{tu tirrtl fr *rif r"*l Hil:* :"tI

.li Ini:."lun, Illrrrrma re h*lll

,. riunno tlI'tulYAN'* ?d I'loor

ffirnmr:iah Itoad, 7& 'l)' I\4ain, Shivanagar,

ii$mr. f'*trptulinli The*Lre, I!*rg*Iuru -5t1{) (ll*
,Irdrout , {o) rlti0 '2-l:21i52

W&Ss &g$aooarut: rre&o

Yu**" csB ffis* eoiloga {x)soe,
dtrqsh] Ampaq

laror erao', ,6rs soae1, serpng u$,
zfirs '&'ar.lq oS, aa;urru - s -
arfigoeJe, dgmoaoa .rcuq), dcr:s"mt:
a.memd @o* aapex5se

No. KS PCB/fi f,}-B CIM/f; O,0 E0S{cr

To

l',.. ?lrellxecuti,r.,*Er:ginec'i
l i Sronn llrater Diviiion.

BBI4i,- IJonunar:hrltri Dir isinir.-: 
"la;,anagara Coraplexr 4,,, BJock,

g. 9'h lllcor, Bangalcrs * SeO*t I " 
'

*;'i/
*l( sir,

'it
fr$. Sub: 

_Cornplaint on se\ryage flowing in storm

l$ Kcdichikkanalraiti, Near Mad;rLla Lake,
],: Bangalore* 560009 _ reg

werter drain attached tCI 96, vakil Marina,
Opposite .tranapriya apartments, BTI\,{ Layour,

n
f]atL-", t..-* l<=u----____.,,r ,f, p*

t ny trL)nntcntal () ftj ci,r
r 
D,.',,ij t, L r rr t- Rlr rrnttr rlIl Ilt
{-_ .

,J r,-/. r*, sr-q?a- -r 
n t t r d s o -' - 

oi*{ii 
* r - 

g

Refi I ' conrpliant llle'tJ at Board office through whatsapp & the same is receive4 by this officedated:04.09 .2024.
2. Inspection of the cornplaint.site by the ofliccr of this office on 06.09.2024.

Yours .l.aithfully
' scil/_

Environmental OIficer
Bengal uru_Br:rrrlranaha I li

Lopy fri: The senior Environmental olllcer Enlorcernenr cell & complaint, KSpcB, for kintlInlor:nation

ii: &"&&.&8.&81&.

i lvith relerence to above subject, the Boarcl has received oral complaint regarding se\\,ase

il lorvins 
in storm waler drain attached to 96, vakil Marina, x"rr*rrri*"rralli, ]rlear lv{adirvala Lake.

9ry:te lanapriya apartmenrs, BTM Layout, Bangarore sooooa Jrr"il;;;;;;;r';;;;rl***n,
; :]'lrf}'tr :1" 'h-{::sh 1latsapp enclosed ror your kind refererl-). rr,, ,*o .on,fiun, ***
", inspected by officer of this office and observed that, there is se\vnge flow rvhich is ttootng from
/ upstream of JP Nagar side and causing srnell nuisance.

.,,(

..f rr'( Hence, you are required to take action to divert the servage in to BWSSB UGD in
n; conculTenc3 ultrr BwssB department, in order to a'oid floiv of sewr*I i, ,rornr water drain. i*.-' the complaint is coming under purvierv of BBMp and same i, lr.*ruii, ;;;;;;.0'; ;.;teu ror initiate action to solve the problcm and acrion taken r;o;;-;;r"o*"rro*ittecl ro rhis ofllce

SSp Z*24

II .'. I
, 

",-.,.'!

,o.ro-'.f j.e',.,,
, ::;:j;:
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ANNEXURE - ( >-

ffirr qrEq,ur t+qxBr E}t
CEHTR,AL POLLUTION CONTROL SOAftS

Ut1.JIr. Td nr ;i-dm'q'{fo$ia rj',fiir?. r.rJr? rrr;;
l{llNlslnY OF f trv,R0.tr}r€HT. FOntsT & cut'.r,e.rf cflltiir_,f:, (iil\,rT QF INoIA

!!'lilrl) lJ )S I'i[-nrrrit

Il{}N't}t.ti :s{;I'1t \.rt ["]{
% (tr PRt()ttl.rl.

f 7ti' \,ir" erttlir:r. l{ll-l

.(
t

|.\r', ( \l-iilli :6ti:{i:_l I \\\_ll(}_( l,(.I\-ytt,../
.-i t-)

1.,

I hr: \lcrtrlrcr Sctfi:tar1
tiarnlrlaLa.l{iltc l}tl lut irrn ('rrrrl rtrl l}r raril
\rr. ^l| 1)lrr-iraru llharlrra. ( lrurch \trcct
i\l{"1 ltoarl. llcrrr:3lu1l - -i(}(){)t)I

strb:;\r:tion to bc inilillr:rl iu t-onsrcliou rritlr llrc 5(J't c:rrc ()rigin:rl Applir:rlirrn \n-l:19/:(il{ irr rvhitlr tton'hlc-l'rihrrrral on il's Sut rrrotu;rction rcqislrrcrl hrrrrrl orrthe nt\!s iftnt titlt(l *Kl'.S('ll dircrls Ittrlltl, lo rfdiruct srll:rg(' f}r$ in
Krxlichikkrnahaili" appearerl in 'r'hc rrindu datcd r$.09.r{}2{

Ret Joinr t'isit nf ('ttCB rrlttl Rcy3il,n*l l.)Su, llttnfln$n{tltulli to tlte ltukil ,llaritw Lutout
tttr lgt, i\utvmhcr, ]il2i

Sir.

\\'itli rctcrcncc lo thc aborc sutriccl..ioint visil uas nradc bv rhc rriiicills ot'('lr(.'ll.I{cgionai l)ircclrlrarc. I}*ngaluru un,t'**gir,r,,l riii;*ri u,,,rr.r;-trgi" $.Sfr('r!*n r{r;,}N{rtslltbtr- 30lJ toasscss the grcund rcalitl irrd tirrcnsuring colrrpliancc ro I1u'L.rlc Nt; I ll}l})order datcd -l'l0'2024 in OA lio- I2l9i:034- Ikrlcrcr. no rcprcsorratire nor nrrnrin;lcrlolllcial liolll Bfrrlrat l]engalurr,r lllahanlrgara t'alikr (I]B]{Jr) *as ns:ociirtct1 durinr thc jtrint
thc risit in s;ritc trl-prior intirnation.'fhc Jrhottxraplrs tuLun tluring th.: .i,,inr ri:,it i, imlrj\cJ 1r
&nnc-rurc-l- During the.ioint 

'isit. 
rirlrrlr.rilrg ohscrrations *ncrclnu,Jc-

' 
-l 

hcrc is onc Stonn Wiler Drain (SwDi passing bclrintl tlrc cornplaisapr h{)u\d 1,rc,s1.,1
in tlrc Vakil lvlarina I-a;-out tvhich is haling a rr-idtlr ot'rppri:.rirnatch arrrund I j -lg nr
and deplh ma1.be 5 ro I0 m.

. 'lJtc S\\'D and la3nut rvas scparated h1, a rctunrint rrall *n hoth rhc sidcs ltr t,rt,id cntrrol-scrrlge irrtn the said lal.out and N,laelirrata lakc

3Jt&
** 

I,rh?

' 
"l'ht S\\'D is conrplctcll trsud l(rr carn'inq sc\\il!L. gcncnrlcd liorn thc rruils l()catcLI i,r
thc upslr,raln' *hich is haring nrissins liuks, lcil;gc trf sc*lsc pipc cru. in.rJrr r,r
pr{)lsct thr \ladirrala lakc lirrrn cntrr t.lt'rrntrcalctJ sc*arc.
r\s per inftrnttirtitxt pnrli<itd hl rltc kxcl rcsidcnts. thc,.liuin r\i.l\ cr).sl*rcict.l i, (lrc r,;ar
1998-199, itnd r',hcrcas tltu la;rlrrt \\ls c()rlsinrL:tcrj irr l(|0 l- ()rrr thc rt*rs. ,ir. "i;,.,S\\'D is incrcasrd to dischargc qcncratcd scr\:lsc.
ll is als$ lcarnl llrll. rrhilc issuing N()C anrJ.,lca.ance lpplicahilitr 9l'lrui!ir 1(rrlr \r.r)
ntrt cQnsidr:red h1. thc conccrrled au[horiticr.

('rrtt ltJ.

*rifq f.lzrncaa ri'r"pct , filrrf ,rd, q-;F{rfi, qr{r, qr ia:trq r,a, far:rea' r}-, i-.* tr, n**r + ]""
fleglonal Direclorate {Bengalurul ; N;5.it{t.'r [Jt]:rr.'an ' l\ Blcctr. l" * :?-'' Flr?ors f nr:rrrnrr.ih ui:;i;.i. i- il

gltlT{ i itlr.r&,ry' ij}il.;,, 1r.,.!.i1t1f ;l.t.t.x-j,'{,i,r }.{,r;t,,i.,,l l:.* {r.iiit .
*.'*fl . I rri,rli J{tijitltqiit(trij ( i)ri) i r1r{: rn

stnl wqiir.I , qfthr qT{. q& rci'r "r.n. i.tx,it.- ?etr i!i?,
Hca{t Olfirc [).,rrrrr:.J1 lii;,r"riri] F"i",t 1ir1r.:t i"t ri!.r ll,..itn t l1! ir 13,

-rH{ Trir'Firr:rrr: tr11 .lltlll:iliil i.,r ;l:r:r,i.{;i'i.r ./.;r,1(iriit ;i.,.1r;i|J,., "l,i.,,,.rill i;.;-rl,A h llt,rrl r1rlhrirrr.; rn ,[.I-lflf,, \r,il(.drtlr . i,.],i1 i:l!rtr.trr,, I)

?v*

':i

t
l

:
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ds Pcr tlte rcsiil$lts. th.- drain hai not lrr:tn clc:urcrl lirr nrorc tlr;ur l{l rcarr- rJr sihirtg
ha:tirrtliecrttlortr'. lhisirtxrr*l"lhcrclrs*n{itrrtitrkingrmellandrnakel{n{crir}r:inl.r}
lltc hotrscs tlttritrr: ltr:itr-r ruinr
It rras tlro cottlir*tcr.l li'olrr thc local re:idcnls llrar. thc dorrrcstic \cr\.asc rcntrltr.'rl
liorn Vakil lU;rrittl lar"ttut is sr.ll crrlruectrd lrr thc cristing tindcr-(irrtrrrrl llrlinugu
ft:tiDt trclti:rk thnrugli irhi*li tlic-{fiiaiT is purnpritl hr lh* Senrryi.-f r*lilnrcrit l)lanl
{S }l}) lticatctl in tlic rkrrrrrslruirur.
{}nh st{)rtr't \tnl*r run-{}l'l'f}rrrn thc hlorrt is purltl)crl irrkr tlrr S\\ l) dnrirrl lhr tttutt*rtrn
as tlrc l;.tr otrt rutrrntrgts rlrrrint thr rurrnsoorr prird as it is kxalcd Lrn qr te ve l thatl llru
s\\ I).
In Bcng;rlunr. thrl lllllvll) and llclcnuc l)cpartment nrr'{h$ rcsp{}nsiblc luthuritict lirr
issrtance o{''No Oh-iection Ccrtil'icatc'and otlrcr rcquisitr: ('l*arances lbr constructiult rtl'
ir titrilding aud lo1-otrt.

It is the rcsponsihilitr of lhc llcnsaluru \\'alcr Suppll ontl Scrrcrage llrard tt)\\ SSllt
frrr ensuritg 100?'o t-iCl) nct$ork lor collcctiorr :rnd lrrlittrncnt of dornc\llg sgrrtresr.'
gcncratcd.

ol- *br-rr,c- it is -'slcd ttl issue riirectious unilcr s,r'ciiirit ,i--i,1 i:f -l hc \\ atcr
{ [)rc'r I]\f'SSI] uritl tll|\lli riircttinu tr, l:
ii nDrr rnrtitlt uhiclr irrclucics {i} for i arrd dircrillr::lird fi;Gufc intrr

*.rlrl*r-dnrin (S\\'l)) to ncartt).ilGD c

Ior tlrc piirfr)sc il rrrs colrst :$trlTl;[Fup ilrc clcaning ectir itic; olS\\ l) ilt lse :t *n;c

-ffi 

.a-F.----ifi a qrxtncr [,rt' lcriblv durinq tlre IEan t)oT irifrrTil-iii-6iifl'-nti:niiiff-cffinirtirrg stirrking trdorrr
and poisrnous snakcs cntcring into the huuscs ltxatccl nijirr lrl thc tlrain: {iii)'lir rrst{.rrc nirturill
drain hr plrrgging sc\\'a-se cntcrin-q sourccs:rnil lirr cnsuring carrting stofin \rilcr onlr: liri
lbr sut.lmission olnn aclion plan corcring thu ilbovc ilsflccls arrd li)r ccmpliancc in ir tim* lxrrrnr.l

rrlanner autl lirr subrnission of A't'R pcrirldicllll'1rr Karnataka SI'Cll.

It is als0 rc(luestcd t().rrrangc l0 scnd acti(ul ti.lLgn rep()rl o0 thr ah,,rrc al rn cirrl) itlitr til
this l{cgion:rl Direu:loratc- Ct'Cll. l]cngaluru to r-natrlc lo apprisc Ikrn'hl* Nfil' in tlrs nt:rl
ht'arint (rn thc ttrtlltcr-

Ytrurs liitlriirll)
//

,/

(.1. (ihunrlr:r tI*bu!
llrgi*ntl llirccttr
,ltb.rtlrlr rr rrir'"iu

lilncl: .ts ;tbttrt

('orrlrJ. . .1 
'-

(
(

rt'

In licn
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h:rrrrr{uka \trtc Ilrllutiorr (.orrlrrrl l}rurrl
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de{eldilo / Helpline : 080-25582559

drdreef I Email : contact@kspcb.gov.in

dctr{tf / Website : kspcb.karnataka.gov.in

lo
&

re
dmrt3d

-

t{ARilATAKA

-doarusd eroa* dred* eo*o$ra d:ode
Karnataka State Pollution Control Board

"do*d ddd", 1 ood sde *daiisb, do. 49, Lg?,fr gtr, dorlgo& - 560 001, darort;d cna' Xrdd
"Parisara Bhavan", 1st to Sth Floor, # 49, Church Street, Bangalore - 560 001, Karnataka State, lndia

No. FCB/11/rNFR{/NGr o.A. tzunazsf gW DATE: } FIAY ?025

Directions Under Section 33(A) of Water (Prevention & Control of Pollution) Act,1974 {;
read w'ith Rule 34 of Karnataka State Board for Prevention and Control of \Yater -_)J*--Pollution (Procedure for Transaction of Business) and Water (Prevention & Control of

,l
(

Pollution) Rules, 1976:

Sub: - Non-compliance to the provisions of \Vater (Prevention & Control of
Pollution) Act, 1974 by Bruhath Bengaluru Mahanagara Palike (BBMP)
and Bengaluru Water Supply and Sewerage Board - reg

Ref:
1) News item appeared in The Hindu dated 18.09.2024

2) Hon'ble NGT, PrincipalBench, New Delhi Suo Motu O.A No.l219/2024
and its order dated 04.1A2024

3) Central Pollution Control Board leffer No. 520 Dated 14.09.2024
4) Joint inspection made on l9.ll-024 and CPCB letter No.55l Dated

27.tl.2024
5) Regional Officer, KSPCB, Regional office-Bommanahalli letter to BBMP

vide No. 872 Dated 9.9.2024
6) Regional Officer, KSPCB, Regional office-Bommanahalli e-mail dated

28.11.2024

Preamble:
The Hon'ble National Green Tribunal Principal Bench New Delhi has registered

Original Application bearing No. 1219/2024 on Suo motu basis based on news item titled
"KSPCB directs BBMP to redirect sewage flow in Kodichikkanahalli" appeared in The
Hindu dated 18.092AA. The matter relates to the discharge of sewage into a storm water
drain (SWD) attached to Vakil Marina a housing society in Kodichikkanahalli, near
Madiwala Lake, opposite to Janapriya Apartments, BTM Layout, Bengaluru. The news also
highlighted that the residents have reported unbearable stench and issues ofsnakes, inspects
and termites due to sewage flowing through storm water drain attached to the layout area. It
is also alleged that the sewage flow has been contaminating local water bodies and creating
unhygienic conditions, posing risks to public health and the environment. In this regard, the

1of 4 | P a g e
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Environmental Officer of the Board, Regional Office-Bommanahalli addressed a notice to the

Executive Engineer-BBMP (Storm water division) thereby informed to take irnmediate action
to redirect the sewage into UGD of BWSSB. As per the said news item, the Madiwala Lake

has been declared a biodiversify hotspot and a bird conservation reserve. An amount of Rs.5

crores has been sanctioned by the Govemment for ecological development around the Lake.
Discharge of sewage into Lake hampers the biodiversity of the region severely. The Hon'ble
NGT issued notices to Respondents and directed to submit repiy by way of affidavit.

The Regional Director, Central Pollution Control Board, Bengaluru scheduled the joint
inspection comprising officers of CPCB, KSPCB and BBMP and accordingly conducted the
joint inspection 19.11.2024 and observed the following.

1. There is one storm'water drain (SWD) passing behind the complainant house located

in the Vakil Marina Layout which is having a width of 15-20 meters and depth may

be around 5-10 meters.

2. The SWD and layout rvas separated by a retuming wall on both the sides to avoid
entry of sewage into the said layout and Madiwala Lake.

3. The SWD is completely used for carrying sewage generated from the areas located in
the upstream rvhioh is having mislinks. Leakage of sew,age pipe etc., in order to
protect Madiwala Lake from entry of untreated sewage.

4. As per the information provided by the local residents, the drain was constructed in
the year 1998-99 and rvhereas the layout was constructed in 2001. Over the years size

of the SWD is increased to discharge generated sewage.

5. As per the residents, the drain has not been cleaned for more than 20 years and

desilting has not been done. Due to which stinkilrg smell and snakes are entering into
the houses during heavy rains.

6. It was also confirmed from the local residents that the domestic sewage generated

from Vakil Marina layout is well connected to the existing Under-Ground Drainage
(UGD) network through which the sewage is pumped to the Sewage Treatment Plant

located in the downstream. Only the storm water run-off from ihe layout is pumped

into the SWG during monsoon as the layout submerges during the monsoon period as

it is located lower level than the SWD.
7. It is responsibility of the Bengaluru water Supply and Sewerage Board (BWSSB) for

cnsuring 100% UCD nefwork for collcction and trcatmcnt of donrcstic scwagc

generatcd.

With above observations, the Regional Director, Central Pollution Control Board,
Bengaluru requested the State Pollution Control Board to issue directions under Section 33 A
of Water (Prevention & Control ofPollution) Act,7974to BWSSB and BBMP thereby direct
to take appropriate steps.

The Directions were given to the Commissioner BBMP, Bengaluru and to the Chairman,
BWSSB, Bengaluru under Section 33(A) of Water (Prevention & Control of Pollution) Act,
1974 read with Rule 34 of Karnataka State Board for Prevention and Control of Water

_(
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Pollution (Procedure for Transaction of Business) and Water (Prevention & Control of
Pollution) Rules, 1976 vide Board letterNo. PCB 01 Infra NGT OA 1112020/887 dated

10.5.2022 and PCB 01 Infra OA 1l I 20201886 dated 1A.5.2A22 respectively. The following
directions were given in the said letters.

BBMP:

1. BBMP through its Lakes Department shall make the flow measurements and

monitoring water quality in order to maintain /restore water quality in Lakes/Tanks
associated with River Thenpennai

2. BBMP, through its Lake department, shall maintain pristine water quality and provide
analysis report of water quality monitored in the Lakes/Tanks flowing into River
Thenpennai.

BWS&SB:

l. BWS&SB shall ensure continuous monitoring of all STPs for long term compliance
as recommended in the report of IISc, Bengaluru. In case o all STPs not covered in
the IISc report, BWS&SB shall evaluate the performance assessment in a time bound
manner of 3 months interval.
BWS&SB shall assess the quality of sewage generated, gap analysis, sewage treated
in entire Bengaluru and the sewage that remains untapped due to the absence of
sewerage netvvorking or other means

BWS&SB shall provide analysis reports of water quality at stipulated frequency as

per Consent, monitored in all the inlet and outlet of STPs associated with River
Thenpennai and provide underground sewerage system to cover the entire sewage in
the catchment area of the River and bridge the treatment gap along with the treating
this sewage eflluents to standards stipulated in the Consent order at all times.

The RO-Bommanahalli collected the sample from the K&C valley (storm water drain) near
the Vakil Marina Layout on 22.10.2024 and the analysis report the same reveals that the
parameters viz., BOD (25 mg/l), Dissolved Oxygen (BDL), Total suspended solids (164
mg/l), Nitrate as Nitrogen @a mg/l) and Fecal coliform (11,00,000 MPN/I00 ml) indicates
the sewage conLamination.

In view of the above, considering the gravity of situation and in exercise of the
powers conferred under Section 33(A) of Water (Prevention & Control of Pollution) Act,
1974, and Rule 34 of Water (Prevention & Control of Pollution) Rules,1976, the Chairman,
Karnataka State Pollution Control Board, Parisara Bhavana, No.49, Church Street,
Bengaluru - 560 001 hereby directS you as follows

1. To take appropriate steps immediately for interception and diverting the sewage
entering into the storm water drain (SUfD) to nearby UGD system connected with
STP so that the same can be used for the purpose for which it has been constructed.

2.

J.

t
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To take up cleaning activities of SWD at least once in a quarter preferably during the

lean flow period in order to avoid emanating of stinking odour and prevent snakes

entering into the houses located near to the drain.

To restore natural drain by plugging sewage entering sources and for ensuring

carrying of storm water only.
To submit action plan covering the above aspects and for compliance in a time bound

manner and also to submit Action Taken Report to the Board within 7 days.

FOR ATID ON BEHALF OF THE
KARNATAKA STATE POLLUTION CONTITOL BOAR-D

BENGALURU _ 560001

s)4--*
(P.M. NARENDRA SWAMY)

CHAIRMAN
KSPCB, BENGALURU

To,
The Chief Commissioner,
Bruhath Bengaluru Mahanagara Palike (BBMP)
Bengaluru.

The Chairman
Bengaluru Water Supply & Sewerage Board
Bengaluru

Copy to:
1. The Regional Senior Environmental Officer, Zonal Office-Bengaluru South for

information and further needful action
2. Regional Officer, Bommanahalli for further action and to follow up the above

2.

a
J.

4.

I
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ANNEXURE.<5

Office : (080) 22945106

zicricr-,6dc c0edc dd&s'eco ai:d: t-drdoo& *od0
B*"t?:1'."io*ffi 

,!#J#..'*fr ,,i.,P,-ff $*r1I:soAxD
Cauvcry Bhavan, K.G. Road, Baugalorc-560009. I I

No.BWSSBiCE(]MWI4-EyDCE(wlVh{-E&w) nA4/ A\{tzozs-ze Dared : lr losl}-f-'

To
Scnior Environmenlal Offi ccr
inflastruclure and Developrncn l"

Karnataka State Poltrution Control Board,
parisara Bhavan, 4'l'& 5th Floor,
#4g,Church Street,

t 
o-----

\

sub: Non cornpliance to the provisions of water (prevention & Control of
pollution) Act l974by BruJrath Bengaluru MahutagaraPalike (BBMp) and
Bengaluru Supplyand SeweqageBoard - reg.

Re1:1. No. PCB/I1/INFRA/NIGT 0.A.121 g/2l25fi76 Dale: 30.05.2025
2. No.BWSSB/EW(N)KT/P B/ 47 A12025-26 Dt: 1 8- 0O-2025.

,f-*-d<

With reference to the above subject, the details are as follows:

(

sl.
No

Observations Compliance

1 iThe SWD and layout was sepiiii;d bt;
retaining rvall on both the sides to avoid entry

,of servage into the said layout and madirvala
lake

The existing 1800mm dia submain

running along the Madiwala lake bund

which inturn connected to 65 MLD +
120MLD ISPS at Agara.

,The l800mm dia .subrnain is catering
sewage to its full capacity and the ISPS is
pumping the sewage from Agara to
Challaghatta and Bellandur Amanikere
STP and the ISPS's are pumping to full
capacity. Due to rapid growth of the city
'and increasing population, the servage
generation has increased and the submains
and connected STP & 1SPS are

overloaded. Due to this the sewage is
flowing in the SWD. The BWSSB has
pioposed a 75MLD STP at Madiwala
Lake Bund and the land transfer from
BBMP is awaited
Further, on constniction of 751\{LD STP

) The SWD is completely used for carrying,
sewage generated frorn the areas located in the
upstream which is having mislinks. Leakage of
sewage pipe etc., in order to protect the-
madiwala lake from entry of untreated sewage
It is the responsibility of rthe BWSSB for
ensuring rc}% UGD network {br collection
and treatmemt of domestic sewage generate<l
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Thanking you,

(

(-r

at MadirvalaLake Bund, tte iewi$Iil
be keated near Madiwala lake und th.
servage load o11 the submain n:mring
along the lake bund u,jli be reduced zuij
there by the florv of sewage in the S1VD
can be avoided

4 r-)yyDOn sfiau ensure contmuous monitoring ofall ST?s for long term compliance as
recommended in the report of IISc, Bengalulu.
trn case of all STps not covered in the ltsc
repofi BWSSB shail evaluate the perfarn:ance
assesslrlent ilr s 1i1ns bound mal,,ner of 3
monlhs interval.

5 BWSSB shall assess it; -qualiry ;ffi.*E;
geasrzted, gap analysis, seu,.age treated In
entire Bangalore and the sewage that remains
and tapped due to the absen& of serverage

"!!gg*$s-o:*"ft g_;l-e:t$__
Annexure - B enctosed

6

Annexure - C*n enclosed

Yours faithfuJly,

BWSSB.

I

Annexure * A enclosed

,

i r:lv-DDtl snart provlde analysis reports of water
i quality at stipulated frequency ui p.r sonseflt,
nronitored in atl the inlet and outlet of STps
associated with river thcnnapemai and provide
undergrmrnd serverage s;rstern to covered cntire
sewaFe in the catc.lunent area of lhe river anrl
bridge d:e treatmelrt gap along rvith the treatirig
this servage effluents to standards stipulated in
frq qqrt-"l11 gr,lqrut ql! lirysq,,,__"" . " .,, " *
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Annexure - A

List of existins STPs in Karnatak

((

:(

arna *

Address of the STP
Operational

Status
Compliance

Status

STP lnstalled
Lapacrty
(l1.rLD)

Technology
STP eap*city

utilization

{MLD)
Rcmarks

I V.Valley Operalional Complying 150
ASPW]TH

BNR
r 50.36

2 Doddabele Operational Complfing 20 SBR 25.65
Upgr adation /Rehabilitation

work is under progress

3 Doddabele Operational Complf ing 4A SBR 39.95

I Rajacanai Operational Complying 40 SBR 41.57
Upgradaiion./Rehatril itation

work is undff prrlgress

5 Yelahanka Opcrational Complying t0
ASP with Sand

filter
5.83

Upgradationttehabilitati on
rtork is under progress

6 Hebbal Operational Compll.ing 100 SBR 93.29

1 Rajacanal Operational Complying 40
Extended
Aeration

r8.86
UpgradationiRehabil itation
r work is under progress

I Horamatn Operational Cornplying 20 SBR 1 8.08
LTp grad atioruRehabilitari on

u'ork is under progr€ss

9 Jakkur Operational Complying 15 IFAS 17.25
{

I{, Ffennur Operational L-omplying r I StsI L05

II Nagasandra Operaiional Complying 2A SBR 18.81
Upgradation/Rchabi liiation

work is under progress

t) Nagasandra Operaiional Conrplying 20
Extended
Aeration

14.5'l
Upgradation,&ehabili tation

work is under progr'e.ss

l3 Chikkabanavara Operational Complying 5 SBR 4.88
llpgsadati on/Rehabi litati on

work is under progress

r4 Kengeri i Opcrarional Complf irrg 60 ASP with BNR 59.94

I5 l\{ailasandra Operaiional Complying '15 EXI'ENDED
AERATION

67.85
UpgradationrRehabilitation

work is under progress

t6 K&C Yalley Operational Complf ing 30
Extended

Aeration Proccss
31.41

Upgrad ation,,Ileh abilitation
rvork is under progress

t7i :, K&C Valley

I

Operational Compllng 218
Activated Sludge

Prbccss
124.23

Out oftotal installed
capacify of 218 MLD, 108

MLD is drmolished and

upgradation is under
process.

l8 KRPwzrn Operational Cornplying 20
Upflorv

Anaerobic,.
Sludge Blanket

16.64
Upg1adation/rehabilitation

is under progress.

t9 Cubbon Park Operational Complying 4 MBR 3.71

20 Lalbagh , Operational Complying r.50
:l'i ,Extcnded
r acration +UV t.?3

21 K&C Valley i Opcrational Conrplyirrg 150

ASB + BNR :

wlth power ':

Generation
l5t-5r
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S. Nn Address of tlre STP
Operaticnal

Status
Cornpliance

Status

STP Installrd
Capacify

{itrLD)
Teehnology

STP caparity
utilization

(MLD)
Remarks

?7 K&C Vallcy Opcralional Conrpl,virg 60
ASB+BNR
with pou'er
Gtneration

61.2A
Upgradation/reh rib i!itation

is unCer progl'ess.

z_1 KR Puram Operational Cornpil,ing 2A SBR 24.63
Upgradation/rehabilitation

is urrder progress.

24 Ycllanrallappachetry Operational Complying I5 SER 15.35
Upgradation,/rehabilitaiion

is under progress.

25 Oprrational Complving

[activated SIudge

I Process r,vith

90 | niotogical

I Nutrient

I Removal l

92.11
tipgi'adationrrehabilitati on

is under pro$ess.

26 Agaram I Operational Complling 35 SBR 35.74.

2i Huliruar,u Operational Compll"ing 10 SBR 10.r 5

28 Kadugodi Operational Compll,'ing 6 (DD
5-85

Upgiadation/rehabilitatic,n\
is undsr progl"ess.

29. Sarakki Operational Compll,ing 5 SBR 5.r5

30 Ha!asuru 0peraiioral Complying ) SBR 1.93
Upgradation r,l'ork is under

progress

3I ClrikkaBeguru f)perational Complying 5 sI]R 4.24

32 Madiwala Operar.ional Cornplying 4 SBR ?.31

33 Futicnahalli 0peralional Complying 7 SBR 6.44

34 Kadabeesanahalli Opcratioaal Cornply'ing i0
Activated SIudge

Process
.Technologr

45.47

1348.5 1212.85

(

{cE(wlMM-E)

BWSSB

(

E15

Upgradation r,r"ork is under
progiess
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4lt+,exure =Ju

SL

No
Name cf rvork Start date

Completion
I date

Tender
pipelin

e Qry
{in

RerT)

Progress

/percent

*ge

pipeline

Iaid Qfy
(iu

RnrT)

i Finan

i cial

i Progr
li ess

Remar
ks

lVork
under

progres

s

1 Work of pioviding and iiiiiiinflE0om;
dia RCC sevrer pipeline from Outer Ring
Road ncar Hennur Po!ice Sration to
Rajacanal STP

n.43.2024 12.43.2026 JIOJ
1979.50

6A.68%

47.39

/o

(

2 Work of Providing ,rdrG),iETf
90A/n00/1400 mm dia RCC Np-3 class
seltr/er pipeline including trenchless
method from MV Garden to Arnarjyorhi
tayout ISPS, Dornluru

13.03.2024 12.43.2026 3500
1462.s0

30.35%

25.93
o//a

Work
under

progres

s

\,vorK or rroudmg and Conshucting ISpS
at KGA Road, Amarjyothi Layout and
Lol,ing I100mrn diu DI risir:g Il,Iail fturn
ISPS Dumluru ttr 2l B MT,n St-p,
C-hallaghatta Tumkey.

07 {}6-2014 06-1?,-?0?6 36?A
973.50

30%

47.24
o,t/o

Work
undei

progres

s

4 Work of Providing and l.aying of
1000/1200/1800/2000mm dia RCC Np-3
class seler pipe line from Zth main road,
Garvebhavipalya along HSR Iayour up to
Agaranl STP and Constntction of ISpS at
HSR layout under AEE(WWM-N)K&T-

3 iyl Piyi:i?3 et}?rio-us locations-.

15.03.2024 M.A3.202? 2611t
4200.00

16.A8Yo
t0%

Work
under

progres

s

W
cE(wwM-E)
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